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THE NATIONAL COMPANY LAW TRIBUNAL, MUI\4BAI DIVISION - I,
MUMBAI
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CORAIY : SHRI B.S.V. PRAKASH KUIYAR, N4EN4BER (])
SHRI RAVIKUMAR DURAISAN4Y, IVlEN4BER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 06.09,2018.

NAN4E OF THE PARTIES: SUHANI TRADING AND
CONSULTANTS PVT. LTD.

INVESTMENT

WEAVETTE BUSINESS VENTURES LTD.

SECTIONS OF THE COMPANIES ACT : SECTIONS 230-232 OF C.A. 2013
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None present. List this matter on 10.10.2018
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RAVIKUI'4AR DU RAISAI\4Y
Member (Technical)

B,s.v. PRAKASH (uueR
Member (Judicia l)
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